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ClVIL APPEAL NQ(s). 1322 OF 2007

STATE OF TRI PURA & ORS. Appel I ant (s)
VERSUS
ARABI NDA CHAKRABORTY & ORS. Respondent ( s)

Dat e: 02/04/2014 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE VI KRAMAJI T SEN
For Appell ant(s) M. Rituraj Biswas, Adv.

M. CGopal Singh, Adv. (Not present)

For Respondent (s)
M. Avijit Bhattacharjee, Adv. (Not present)

UPON hearing counsel the Court made the follow ng
ORDER

After hearing | earned counsel for the appellants, the Court
reserved its judgnent.
| (Sarita Purohit) | | (Sneh Bal a Mehra)

| Court Master | | Assi stant Registrar
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